Central Administrative Tribunal, Principal Bench

Mo N L BT L2002
Mew Delhi, bthis the T4ath day of January, 2002

Hon ble Mr.Justice Ashok agarwal ,Chairman
Hon ble dr.Govindan S.Tampi,Member ()

Tara Dhand

S0 of Shri Nagar Singh

Eyelab ., dsstt., Directorate of Education

R T-510-4411 Baljit Nagar,

Nexww D2l hi - == -8pplicant

By &cvocate: Shri R.OK.Tushar)
WSS

1.Director of BEducation{E~&4)
0ld Secretariat.,Delhi~54

Z.Secretary of Education
NL.CLT. of Delhi,
Sham Nath Marg,Delhi - = = «REespondents

O.R.D E R(ORAL)

dpplicant;, through hiz Advocats, sesks leave to
Withdraw ths present 04 as according to him, the =zame
cortains  certain errors. He sesks liberty to re-submit
the Q48 after carrving out the reosssary  corrections.
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Leave prayved Tor, iz granted. DL4. iz dizmposed of
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